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GOVERNMENT OF INDIA
MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
LOK SABHA

UNSTARRED QUESTION NO.343
TO BE ANSWERED ON 20.07.2021
REHABILITATION OF BEGGARS

343. SHRI ANUBHAYV MOHANTY:
Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a) whether the Government has started any scheme to rehabilitate the beggars in order to
eliminate the menace of begging and if so, the details thereof;

(b) whether there are beggar homes/shelters in order to rehabilitate them and provide the
basic necessities to them for survival;

(¢) if so, the details thereof, and

(d) if not, the reasons therefor?

ANSWER

MINISTER OF STATE FOR SOCIAL JUSTICE AND EMPOWERMENT
(SHRI A. NARAYANASWAMY)

(a) to (d): The Ministry of Social Justice and Empowerment has formulated a scheme “SMILE -
Support for Marginalized Individuals for Livelihood and Enterprise”, which includes subscheme
- ‘Central Sector Scheme for Comprehensive Rehabilitation of persons engaged in the act of
Begging’. This scheme covers several comprehensive measures including welfare measures for
persons who are engaged in the act of begging. The focus of the scheme is extensively on
rehabilitation, provision of medical facilities, counseling, basic documentation, education, skill
development, economic linkages and so on. The scheme would be implemented with the support
of State/UT Governments/Local Urban Bodies, Voluntary Organizations, Community Based
Organizations (CBOs) , institutions and others.

Scheme provides for the use of the existing shelter homes available with the State/UT
Governments and Urban local bodies for rehabilitation of the persons engaged in the act of
Begging. In case of non-availability of existing shelter homes, new dedicated shelter homes are
to be set up by the implementing agencies. Under this Scheme, funds allocated for the next five
years, are attached in Annexure.

Ministry of Social Justice and Empowerment has also initiated pilot projects on Comprehensive
Rehabilitation of Persons engaged in the act of Begging in ten cities namely Delhi, Bangalore,
Chennai, Hyderabad, Indore, Lucknow, Mumbai, Nagpur, Patna and Ahmedabad. These pilots
are being implemented in these cities by State Governments/UTs/Local Urban Bodies and
Voluntary Organizations. Several comprehensive measures including survey and identification,
mobilization, basic hygiene and medical facilities, providing basic documentation, counseling,
rehabilitation, education, skill development and sustainable settlement of persons engaged in
begging are undertaken under these pilots.
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Annexure

Serial Year Funds requirement
No (Rs. in Cr)
1 2021-22 50.00
2 2022-23 33.00
3 2023-24 33.00
4 2024-25 33.00
5 2025-26 33.00
TOTAL 182.00
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